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stated to be 25 lakh tonnes. May I
know whether that is the normal
consumption figure of the country or
whether it ig the figure to which the
consumption has been brought down
on account of controls?

Shri C. Subramaniam: I am sure that
if there are greater quantities available
then there would he more consump-
tion also. I do agree that it is a res-
tricted consumption.

Shri D. C. Sharma: From the state-
ment I find that there is a great deal
of imbalance in the production of
sugar from State to State. One State
produces 778,000 tonnes while another
State produceg only 2000 tonnes. May
I know whether Government have any
scheme to rationalise the production
of sugar so that the consumption could
also go up angd the imbalance between
one State and another could be re-
duced as much as possible?

Shrl C, Subramaniam: Historically,
the sugar factories got established in
the initial stages in UP and Bihar
and they are the leaders ir. the pro-
duction of sugar. We have also taken
into account the feasibility of sugar-
cane production in the various States.
For example, Assam produces only
2000 tonnes, because the sugarcane
production there is very much limited
on account of climatic and soil condi-
tions. That also will have to
taken into consideration. But we are
trying to arrive at some regional
balance with regarq to new licences.

Shri Solanki: Many experts have
suggested the making of sugar out of
beet-root. May I know whether Gov-
ernment are considering any such
proposal?

Shri C, Subramaniam: We are
having a pilot project in order to find
out the feasibility of sugar produc-
tion from beet-root.

8Shri 8, M. Banerjee: May I know
whether it:is a fact that the total
quantity of sugar issued by the Cen-
tre to the State Governments is sup-
posed to be distributed through the
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State Government machinery, and
if 80, whether it is, however, a fact
that apart from the distribution
through the fair price shops, a lot of
sugar is being distributed in the
blackmarket, and if so, what steps
the Central Government are taking
to check and see that sugar does not
g0 to the blackmarket when it is
supplied by the Centre?

Shri C. Subramaniam: Distribution.
is done through the State Govern-
ments, and we have impressed upon
the State Governments to take all
necessary steps to see that sugar does
not get into the blackmarket; but in
spite of that, I do agree that a good
deal of sugar hag got into the black-
market, and we are trying to take
steps to prevent that.

Shri Bishwanath Roy: In view of
the increasing consumption of sugar
in the country and its demand out-
side, may I know whether Govern-
ment have taken any immediate steps
for improving the percentage of
sugar from sugarcane?

Shri C. Subraman'am: We are
evolving new varicties of cane with
greater sucrose contant.
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to those prevailing on the 1st January,
1964;
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(b) the percentage rise in the prices
of each of these commodities through-
out the year from the 1lst January,
1964 to the 1st January, 1965; and

(c) the steps taken or proposed to
be taken by Government to bring
down the prices of foodgrains?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri D. R.
Chavan): (a) and (b). A statement
showing the All-India Index-Numbers
of wholesale prices of wheat, rice,
pulses, ghee, edible oils and vanaspati
ghee as stood in the first week of

January, 1965 compared to those in
(a) the prices of wheat (imported the same period of 1964 and also the
and indigenous), rice, pulses, ghee, percentage rise in the price index
edible oils including vanaspati ghee numbers in 1965 over 1964 is placed
.on the 1st January, 1965 as compared on the Table of the Sabha.
STATEMENT
(Basc 1952-53-100)
Price Index Number Percen-
Commodity rise in
1965 1964 1965
(as on (as on over
2-1-65) 4-1-64) 1964
Rice 1273 1196 6.4
Wheat 155°S 112 39°8
Pulses 2049 1252 637
Ghee 1551 125.3 23°8
Groundnut Oil 1763 126-7 394
Sesamum Oil 1934 140°9 37°3
Mustard Oil 3537 172-R 1047
Vanaspati 1659 142§ 16°4
(c) Some of the more important prices of paddy at which such

steps taken by the Government to
stabilize the prices are as follows:—

(i) Fixgtion o statutory maximum

stocks could be requisitioned:

(ii) fixation of n;ulmum whale-
sale and retail prices of rice;
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(iii) stepping up of imports of food-
graing and distribution of
large quantities from Central
stocks;

(iv) introduction of  statutory
rationing in Calcutta and in-
formal rationing in Kerala;

(v) tightening up of restrictions
on bank advances against
foodgrains;

(vi) setting up of enforcemen!
machineries by the State Gov-
ernments with assistance from
the Central Government;

(vii) promulgation of anti-hoard-
ing measures as well as in-
troduction of summary trials
and stringent punishments for
contraventions of food lawe
and abetment of such contra-
ventions by public scrvants.

Shri P. C. Borooah: Hoarding is
one of the causes for rising prices
of foodgrains, and to check that Grv-
ernment promulgated an crdinance
for the summary trial of food offencas
May I know whether it is a fact that
in the absence of the required noti-
fication specifying the offences, that
ordinance has not been brought into
force?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): That is
not correct. There is a separate ques-
tion on that, and there 1 will give the
information. We have issued the
notification.

8hri P. C. Borooah: How many
months after the promulgaticn of the
ordinance was the notification issued?

Shri C. Subrammniam: On 24th
December the Act came into force and
on the same date the notification was
issued.

Shri 8. M. Banerjee: From tae
statement it appears that the-prices of
these commodities—rice, wheat, pulses,
ghee, mustard oll etc,—have risen (I
am talking of the percentage' from
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6.4 to 104.7 (for mustard oil) T would
like to know whether after taking all
these steps, anti-hoarding measures
and so on, the prices have come down,
whether there is an inclination &
come down, if not, what further steps
Government contemplate to take to
introduce State trading in foodgrains
and of essential commodities?

Shri C, Subramaniam: As far as
mustard oil is concerncd, as the hon.
Member should know, there is already
a definite downward trend because of
better production. In the same way
in groundnut oil and sesame cil, in all
the edible oils, the tendency is for the
prices to come down.

As far as rice is concerned, it s
only a marginal increase and we have
fixed statutory prices; particularly in
the Southern Zone, the prices are more
or less steady at the level of the maxi-
mum prices which had already been
notified.

As far as wheat is concerned, we
are passing through a lean period, but
in spite of that, compared to January
prices, February prices have come
down by seven points, from 155 to 148.

Shri §. M. Banerjee: 1 wanted to
know whether State trading would be
introduced.

Shri C. Subramaniam: As the hon.
Member is aware, that is why the Food
Corporation has been established, and
it is getting into the market.

wf T fg : ag M LT dare
farar T § Wi A o & F9 AT
favar T & 1 ag feeet o W £ o
aferar, wit Mrcage # O § oW
Rz AT FA TR I WE T
mr § fis wed), wrowge atg ¥ 40
%o WA W g 7 frewr T &, AR W@
feafr ®Y g7 w0 ¥ oy dzm natdfz
wrEr Ay

Shri C. Subramaniam: These are
all all-India average prices.
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Shrimati Renu Chakravartty: The
price index for rice, in a period when
the rice harvest has not oaly been
good but when the harvest has come
iato the market, shows that even
afier last year there has becn a 6.4
per cent increase on 2nd Jan ary. NMay
I kinow why this is so after two good
harvests, and whether this is not a
clear indication that there must be
Stiate trading in the essentlal foud-
griins without which it is impossible
to bring down prices even with a
gond crop?

Shri C. Subramaniam: This argu-
ment is not nc-essary to convi.ce
thut State trac:ng is  necessary. 1
would request the hon. Memters f{o
no‘e that in 1964, from Apri: onwards,
there was a steep rise, particulariy in
May, June and July with regurd to
rice. Then, at that stage, we looked
into it and we wanted to fix a pro-
ducers’ price and a consumers’ price,
for which the Jha Commitie~ was ap-
pointed. They took the average cf the
prices which prevailed in 1964 and on
that basis it was fixed. Now, because
of the more remuncrative prices
assured to the producers, particu-
larly with regard to post-harvest
price, there is a slight increise of
6.4 per cent..

Dr. L. M. Singhvi: We find from
the statement that rise in prices of
pulses, mustard oil and whreat ass
been abnormal and unprecederted 1
would like to know whether the Gov-
ernment consider that this is due to
the fact that the State Governments

have not implemented their procure-
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ment policy or because they have en-
couraged hoarding by the farmer hun-
self?

Shri C. Subramaniam: I do not
think there was any positive en-
couragement by the State Govern-
ments in the direction of hoarding by
th: farmers. Hon. Members are awara
that there was shortfall jn production,
particularly in groundnut, mustard
and various other things required for
the production of edible oils <o also
pulses. That is why prices had shot
up. For two consecutive years, there
wus shortfall in production. Fertu-
nately, we are having beder prcspect
of rabi crops,

Shri D. C. Sharma: Have the Gov-
ernment any scheme to step up pro-
duction of pulses whose price had
gone'up by 63'7 per cent and of mus-
tard oil whose price has gone up by
1047 per cent in those States where
those things are grown due to suit-
able climatic conditions so that these
common articles of diet may not suffer
from the rise in prices?

Shri C. Subramaniam: As far as
mustarqd is concerned, even during the
present year, production has gone up
very high; it is expected to be a
record production as far as mustard
is concerned. With regard to pulses
also, there was a decrease in pro-
duction during the last year and the
year before the last due to weather
conditions. This year it is going to
be much better production. Apart
from that, we are having various re-
search schemes for evolving better
strains of pulses so that during all
tthe years, there might be a higher
production level.

Shri D. C. Sharma:
long-range scheme?

Shri C. Subramaniam: That is re-
search.

Mr. Speaker: Long range’
be discussed during the
Hour.

Shri Rameshwar Tantia: May I
know whether Goverument have exa-

Is there some

cannot
Question
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mined the price of foodgraing paid to
the cultivators in comparison with
the price of other cash crops and
whether. ...

Mr. Speaker: Not two ‘whethers’;
only one ‘whether’ at g time.

Shri Rameshwar Tantia: ....and

whether Government would revise
the price of foodgrains?

Shri C. Subramaniam: It is for that
purpose that we have the Agricul-
tura]l Price Commission; they are
going into the parity of prices bet-
ween foodgrains and non-foodgrains
and the agricultural and the non-agri-
cultural prices.

ff prw & woE 2§ S
g £ fF earag a@ wH ] R g
g A @ vaidt g w9 g3 fEar
mar 6T oY 7% 92 TR F 9o qutr
Wt § W qxd Adt ageTar
@ g9 Y W § FA & qAr
& R #Y 3 q fa @ e sl
w1 w7 Gar favr

Shri C. Subramaniam: That is a
general question. Where there is a
shortfall, we are trying to supply as
much as possible from the Central
stocks.

ot WA AT ATATX : GEI A

T &7 & & fag iy foq [ ey
Bicicifce B S-Cisic il i !

¥ a WY T wgw & Aot F A #
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g

Shri C. Subramanlam: In the re-
cent vast, prices are coming down

Shrimati Savitri Nigam: The hon.
Minister mentioned just now  that
the prices of edible oils and mustard
oil are coming down. In view of the
fact that the price had gone up as
hrigh as 104:7 per cent. whar has
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been the accurate decrease in the
price of these edible oils?

Shri C. Subramaniam: I cannot give
the exact price which prevails at
present. If the hon. Member is in-
terested, 1 shall enquire and let her
know.

ot fagfer B @ wt ot qfs &
foram Y J@ g, N 97 Aoil % Frna
®) & T & a1 o D) W frar
B! IEAT TEAT ), WT FER A 477,
wE, faga YR oy e F, RN
fram 421 wxar &, feaw W Sfa
aeq femam & fag faae far § 7

Shri C. Subramaniam: Yes; it is for
the purpose of ensuring a fair price
to the producer, the farmer, that we
have appointed the Agricultural Price
Commission, and I hope their recom-
mendations would be fair enough for
the producers.

Shri Himmatsinhji: Restrictions
on the free movement of foodgrains
were put to curb the upward trend in
and the rise of prices, but events
proved to the contrary, and there-
fore, 1 would like to know to what
extent the restriction imposed by the
Central Government and the various
State Governments on the free move-
ment of foodgrains was responsible
for the rise in prices?

Shri C. Subramaniam: As hon
Members arc aware, as far ag rice is
concerned, we have introduced the
znnal system from State to State for
the nurpose of getting at the stocks
for building up a buffer-stock, As
far as the price of rice is concerned,
we cannot say it is out of controL
As a matter of fact, more or less the
maximum prices that are fixed are
the ruling prices in most of the States.
There might be a few pockets here
and there, where, because of the
scarcity, the prices might have gone
up. As far as wheat is concered,
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the whole question is under consi-
deration, and we are hoping to take
a decision within the next two or
three weeks.

Shri Kapur Singh: What are the
real causes for the shockingly high
rise of prices in the matter of pulses
and mustard 0il—63'7 and 104'7 per
cent respectively?

Shri C. Subramaniam: Decrease in
production,

ot ot fag fagwed : ag arq w0
it & & 3Ty AT § o mw wR e
¥ 7g ¥ dw1 9 a Y N wF I
&1 ¥ g w9y A ¢ fv o
W W ¥ el TT TR Wy 3k
Qe AR ¥ 7

Shri C. Subramaniam: Various rea-
sons can be adduced, but during the
last year, there was less of produc~
tion of milk throughout the country
and that is why the ghec prices have
gone up. Unfortunately, last year
seems to have been a very extraorai-
nary year in regard to production; in
evary scctor there mwas less  pro-
duction.

Shrimati Ramdulari Sinha: May 1
know why the Government’s measu-
res have been ineffective in  holding
the price-line?

Shri C. Subramaniam: It is a major
question. I am sure the hon. Fin-
ance Minister will deal  with this
question in the budget debate.

Shri D. J. Natk: May I know whe-
ther there are any representatives of
the agriculturists on the Agricultural
Foodgrains Price Commission which
has been just now set up?

Shri C. Subramaniam: No, Sir. We
have not filled up all the places in the
Agricultural Price Commission; we
are considering that aspect.
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‘Will the Minister of Food and
Agriculture be pleased to state:

(a) whether Government are in a
position to indicate the latest figures
about the production of rice and other
cerealg during the last Kharif season;
and

(b) how do these compare with the
corresponding figures for the last
year?

The Deputy Minister in the Minis-
try of Fooq and Agriculture (Shri
Shahnawaz Khan): (a) and (b). Firm
estimates of production of rice and
other Kharif cereals have not yet
been furnisheq by the States. How-
ever, indications are that the produc-
tion of ricc may be around 3895
million tonnes az compared to 365
million tonnes in 1963-64; that the
production of other kharif cereals
may be higher than last year's by a
million tonnes.
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